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SHRI PARIPOORNANAND PA1 
NULJ Is there any pioposal to establish 
such a well are fund for workers in quarries 
of limestone, rock phosphate etc m the 
UP Hills, rock phosphate in Almora 
district and Limestone in Mussorie 
hills f

SHRI BALGOVIND VERM A So fdr 
as limestone and delemite is concerned, we 
are processing it and very soon we will 
come forward with legislation for a welfare 
fund For the rest, we arc grouping them 
together

SHRI PARIPOORNANAND PAI- 
NUL1 Rock phosphate and magnasite

SHRI BALGOVIND VfcRMA We die 
examining the details and thereafter 
we shall be bringing legislation foi this wel-
fare fund.

Setting up of Common Agency of 
Main Steel Producers

f
*250 SHRI P M. MEHTA

SHRI P GANGADEB •
Will the Minister of STEEL AND 

MINES be please to state ,
(a) whether at the instance of the

Ministry a common agcncy of the three 
main steel producers has been set up ; 
and

(b) if so, the main features thereof 7
THE MINISTER OF STEEL AND 

MINES (SHRI S MOHAN KUMARA- 
MANGALAM) (a) Yes, Sir It js  presum-
ed that the reference is to the committee set 
up to deal wnh house-building requirements 
m Delhi

(b) The quantity of steel material eai- 
marked for house-building purposes and 
received in the three stockyards of the mam 
producers in Delhi will be pooled together 
and distributed bv a common ageuc\ named 
Main Steel Producei s Committee located 
at the New Delhi Office of Hindustan Steel 
I imited An applicant mav apply to any
one of the main producers in Delhi m the 
prescribed application form lurmshmg 
necessary particulars/document* asked for 
therein The applications which arc recei-
ved at the three sales offices will be con-
sidered in a co-ordinated mannei by the 
Committee for allocation of material from 
any of the Producer’s Stockyards

SHRI P M MUTT A May I know 
from the Minister what are basic reasons 
for setting up this common distribution 
agency, and may I also know whether the 
present oveiall distribution system has been 
found beyond improvement *'

SHRI S MOHAN KUMARAMANGA- 
LAM The position was that the person 
who wanted any steel less than a wagon-
load should applv directly to the stockyards 
of the three producer, but we found that 
there was a certain imbalance m distribution 
and the fairest method was to pool all that 
is a\ailable for house-building purposes and 
see that a committee of the three producers, 
sit together and the distribution is done 
ou that basis We feel that it would be 
more equitable

SHRI P. M MFHTA 1 would like 
to know whether the setting up of the 
common agency will aflect the price of iron 
and steel items for house-building purposes, 
and whether this agency will confine its 
working only to Delhi oi will extend it to 
other parts of the country also

SHRI S. MOHAN KUMARAMANGA- 
LAM . So far as the priccs are concerned,
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it will not change the position in anyway. 
So far as extending the same system to 
other parts of India is concerned, we 
want to :>ee how this functions ; if we find 
that it factions effectively and is useful 
front the point of view of the consumer 
and the house-builder, then we will extend 
it to other parts of the country.

SHRI P. GANGADrB • I would like 
to know, in order to avoid red-tapism and 
in-oidina'e delay® in the routine adminis-
tration, what step the Government are tak-
ing to decentialise ihis administration to 
secme giea'cr efficiency when the -̂e stock - 
vards ha\e been pooled loeether

SHRI S. M OH\N K.U MARAMANGA- 
LAM ■ One te.ison wlw wc have set up 
thi>- committee ol thiee pioducers is lo try 
spee.l up the disposal of applications. The 
piocedure is that the committee of the three 
pioducers will meet every week, and dispose 
of applications tlidt have b-'en received with-
in the preceding tbitmght and as a result 
of that, we hope that we will be able at least 
to dispose of the applications quickly.
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SHRI S. MOHAN KUMARAMANGA- 
LAM : Allegations of this character has 
been made and made widely also. Whenever 
anv concretc instances of this character are 
brought to our notice we do investigate 
them and try to take remedial measures. If 
the hon. Member will bring an instances 
which have come to his notice, then certainly 
we will take whatever steps are available to 
PS,
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SHRI S. MOHAN KUMARAMANGA- 
LAM • I think the hon. Mcmbei has been 
correctlv informed, because the applications 
for the period from 1-10-1971 to 10-11-1971 
have alrcauv been disposed of by the com-
mittee. Naturally, the number of appli-
cations is large, and the amount of steel 
that is asked for is even larger. There are 
quite a number of persons who have not 
been able to gel steel which thev asked for 
because of the limited quantity available 
and that mav have qiven the impression 
that meetings arc not being held.

Expert Committee on Unemployment

*251. SHRI RAM AVATAR SHASTRI : 
Will the Minister of LABOUR AND RE-
HABILITATION be pleased to state :

(a) whether Bhagvati Committee of 
Unemployment and Under-employment has 
completed its work ;

(b) if not, how long it will take and 
the steps being t iken to expedite the work ; 
and

(c) whether any interim report has been 
submitted ; if so, the recommendations 
made ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR AND REHABI-
LITATION (SHRI BALGOVIND VERMA):
(a) No.

(b) It is not possible to state at this 
stage though the Committee is doing its 
best to submit the report as early as 
possible.

(c) No.
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